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(b) If 10, the previous rates, factory 
wile; aDd 

(c) the revised rates, factory-wise ? 

TUB DEPUlY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT INTERNAL TRADE AND COM-
PANY AFPAIRS (SHRI BHANU PRAKSH 
SINOH) : (a) No, Sir. 

(b) aDd (c). Do Dot arise. 
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SHRI JYOTIIlMOY BASU : Lut 
time how much did you aot 7 RI. Ii crores. 

SHaI SEZHIYAN : I hope, the Go-
verDment are aware that the Madras High 
Court last December had struck down the 
Comeot CoDtrol Order iD respect of uDiform 
price of Rs. 100 allowed to all the factories. 
ID view of the High Court's order striking 
dowD the uDiform price giveD by the Govern· 
ment, I waDt to kDow whether GoverDmeDt 
are aoiDg to revert to the old three tier 
price system or whether they will go iDtn 
the question of how the price will be given 
to the variou. units. 

SHRI F. A. AHMED : Government is 
aware of the order passed by the Madras 
High Court aDd GoverDmeDt is proposing 
to file an appeal and a petition for a stay 
order. Action will be taken after those are 
disposed of. 

MR. SPEAKER : Next question. 

SHRI KARTlK ORAON : Question 
No. 35 

SHRI MANUBHAI PATEL: Sir, 
questioD No. 37 may also be takeD up along 
with this. 

MR. SPEAKER : All right Let questioD 
No. 37 be replied together with question 
No. 35. 

COD'fertioD 01 Narrow Gauge LIDo From 
Ranehl to Lobardaga (Sou til Eastern Railway) 

.35. SHRI KARTIK ORAON : Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether there is any rroposal to 
convert the Darrow gauge railway line from 
Ranchi to Lohardaga on the South-Eastern 
Railway into broad gauge line; 

(b) if so. the details therefor; 

(c) is oot, the reasons therefor; and 

(d) whetf,er Government will give due 
cODsideration to the demands of tbe people 
of Lohardaga area, a hinterland of rich 
bauxite deposits which can give rise to the 
establishment of an aluminium factory ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS ( SHRI R. L. 
. CHATURVEDI) : (arNo, Sir. 

(b) Does not arise. 

(c) and (d") CODversion of the Ranchi 
Lohardaga Narrow Gauge Sectioo into 
broad gauge is not justified at present ·as 
the capacity of this Narrow Gauge SectioD 
is adequate to mret the present traffic 
. requirements,.as well as any increases 
likely to materialise in the near future. 
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